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‘TR"’URA NURSING COUNCIL,
(Educational Establishment and Examination, etc.)

Regulation— 1990,
NOTIFICATION

In exercise of the powers conferred by scction 27 of the Tripura Nur-
sing Council Act, 1986, the Tripura Nursing Council hereby makes the
following regulations’ with the previous approval of the State Government
issued vide No. 146/HRH /90 dated 8.5.1990 of Health and Family Welfare
Department to carry out the powers of the Council in accordance with
provision of section 12 of the said Act -

1. Short Title;
‘(1) These regulations may be called the Tripura Nursing Council (Edu.
‘cational Establishment, Examination cic.) Regulation, 1990.
(2) ‘These shall come into force on the date of publications in the offi-
ctal Gazette, .
2. \Definition: 1In these regulation :—
(@) *Act’ means the Tripura Nursing Council Act, 1086

+(b) ‘Council’;means the Tripura Nursing Council constituted under

the Act,
(c) *Committec’ means a committee constituted under these regu-

lations by the Council.




(d) ‘Controller of Examination’ means the person (Registr ar) who

controls the examination. .
il for the

(¢) ‘Examiner’ means the person appointed py the Counc
Council’s examination.

(1) ‘Inspector’ means the persons appgintcd by the Coun
inspection of the Nursing Institution.

(g) ‘Rule’ means the Tripura Nursing Coupcil Rulcs,.1987. .

(h) ‘President’ means President of the Trxp_ura Nursing Council,

Cll fOr thc

3. Affiliation to the Institutions :
jation of the Council shall

(1) Every Institution intending to get affil
apply to the Registrar of the Council.

(2) Every institution applying for affiliation shal
minimum requirement prescribed in the syllabi and regulations
Courses framed by the Indian Nursing Council.

(3) On receipt of an application for affiliation, the Council may direct
an Inspector or Inspectors appointed for this purpose to make enquiry and
report thereon. The person in-charge of the Institution shall give every
facility to such Inspectors while conducting enquiry.

(4) When the Council has granted an application for affiliation, the
Institute shall pay, to the Council a fee of Rs. 1,000.00 per coursc of study
per annum on receipt of which the Institute shall be entered in the list of
affiliated Institutes.

4, Syllabi an Regulation for courses of

1 have to satisfy the
for different

study :(—

studies shall be the syllabi

The syllabi and regulations for courses of
dian Nursing Coun-

and regulations for courscs of studies framed by the In
cil s
Provided that the upper age limit for all the courses shall not be more
than 25 years at the time of admission, and a student should have passed
X1I class or its equivalent examination with Science subject from recognised

Board/University for admission in the G.N.M. Course.

5. Registration of students with the Council.

(1) A candidate on admission in any of the affiliated institutions for
any, course of study shall apply to the Registrar through the Head of the
ibed Form ‘A’ in appendix A together with a fee

Institution in the prescr
of Rs. 25.00 for G.N.M. /Health Supervision (6 month promotees) course

and Rs. 15.00 for A.N.M. (R) course within one month of admission.
(2) On registration every, student will be allotted a student registration
number which shall be quoted in all application forms and in all corres-

- pondance regarding the student.
(3) The Registrar shall maintain a Register of students registered. "No
student other than a registered student shall be eligible to' sit in any ex&

mination held by, the Council,



6. Examination : . 1Ly f)

(1) The cxamination shall normally be held twice in a year i.c., in the
month of June and December every year, if not otherwise decided by the
Council.

(2) The language used in conducting examination for G.N.M. shall be

English.

(3) The appli_cation' for appearing in an cxamination must reach the
office of the Registrar in prescribed form at least one month before the
commencement of the examination,

(&) All applications for appearing in an examination shall be accom-
panied by a certificate from the head of the Institution of the candidate
having _completed the minimum criteria as prescribed in the syllabi and
Regulation of course framed by the Nursing Council of India.

_ (5) The followgng shall be the fees for appearing in various cxamina-
- tons of the Council. The fees are not refundable under any circumstan-
ces i —

(@) Fee for each theory paper—Rs. 15.00

(b) Fee for each practical paper—Rs. 10.00.

(6) The Institutes may realise centre fee not exceeding Rs. 5.00 per
student to meet the various expenses in connection with an cxamination
In respective centre.

(7) (@) No re-examination of answer book is allowed but re-totalling
of marks may be done on payment of a fee of Rs. 10/- per
paper. Application for re-totalling of marks shall be made
within 30 days of the publication of results.

(b) Re-checking will be done only to see whether the marks have
been awarded to all the answer and whether such marks have
been correctly totalled.

(c) If any mistake is detected as a result of re-checking of an
answer book the mistake will be rectified with the approval
of the President.

(8) The permission to appear in an examination to a candidate can be
cancelled at any stage if any of the particulars given in her application is
found incorrect. . |

(9) If a candidate is found guilty of an immoral act or deed eith_er
before or during or after the examination or after the 1_ssue'of a Certifi-
cate or diploma which, in the opinion of the Council, is an undesirable
act and amounts to malpractice, the council may take action including
cancellation of her result, certificate or diploma or disqualify her for appear-

ing in any examination of the Council.
7. Controller of Examination:  ~ ,
(1) The Registrar of theCouncil shall act as a Controller of Examina-
tion,



(2) The di_lTL‘gR for several examination shall be fixed by the Council
and shall be m!lmqlcd to the Head of the Institutions 2two) months
before the examination become due. The President may, if necessary,
change the dates with due intimation to all concerned. '

(3) The Council shall make all necessary arrangements for the cxami-

nations.
8. Examiners:

(1) No person other than the holder of requisite quali
appointed as internal or external examiner or paper-setter,

(2) No such person shall be appointed as an internal examiner
unless he/she has at least three years teaching experience.

external examiner in any
isite qualification as Tc

fication shall be
provided that—

(b) No person shall be appointed as an
subject unless he/she possesses requ
quired for appointment to a teaching post.

(c) A paper-setter should have the qualification that of an Inter-
nal/External examiner and paper setter may preferably be

other than Internal/External Examiner.

, (2) The President may appoint a single moderator of moderators not
exceeding three for the purpose of moderating question papers.

) (3) The practical examination shall be conducted by the respective
internal and external examiners appointed by the Council with mutual co-
operation. The marks allotted by them shall be signed by both the exami-

ner. :
(4) Every Nursing Institute shall provide all facilities to the external

and internal and internal examiners for the conduct of examination and
internal examiner shall make all preparation for holding the examination.
(5) The Controller/Registrar shall in consultation with the President

fix date, time and place for

select paper sctters and exminers and also
practical examination and will inform the concerned authorities accor-

dingly. .
1 have the power, in case of any

(6) The Controller/Registrar shal ]
-emergency, to appoint an examiner in place of any examination who fails .
lination due to unforeseen reasons.

to attend/conduct the exam
er to the whole course as far

(7) (i) The questions should be spread ov cour
as possible and care should be taken that no question-is set out-

side the syllabus for the particular examination and ‘that the
standard of every question is in accordance with the syllabi and
the particular course which the examination s

held.
(ii) Care should be taken that no question is ambiguous or vague.
(iii) The question paper s all be delivered by the paper setter in
person to the Controller/Registrar 0r sent to him/her by regis-
tered post in a sealed cover on Of before the date fixed for the

of study for



purpose. No : )
her. copy of the questions set shall be retained by him/

(8) After getting copies of the i
. e & question papers, the Controller/Regis-
:‘Zagsf:rael(li ar:;zsl? gocr fﬁfrlts Iﬁrmtmg and then forward them in scaled C(fVCl‘gby -
g p ough messenger at the proper time to the officer i
charge of the centre or other authority ‘ ¢ ofeet 1

(9) There shall be one examiner for e: ape e Wi i
and mark 211 fie, Bnswer et of th?;rt deac‘lle rpdpur. He/She will cxamine

_(10) The President shall appoint officer in-charge of the centre for
gheorct_lcal and practical examinations. The Officer-in-Charge of the centre
lrpmedlately after the examination is over shall seal the answer papers with
his seal and arrange to scnd the packet(s) in person or .b‘y rcgiqtércd post
to the Registrar/Controller or as per instruction issued by the Council.

(11) The Roll numbers of the candidates allott i
he . . ed to the examiners for
an examination will be supplied by the Controller/Registrar.

(12) The examiners shall return the papers and marksheets as per ins-
truction laid down. The examiners are required to keep the result of the
examination and marks assigned to the candidates strictly secret.

' (13) The marketsheet and answer script of the examination shall be
forwarded to the Controller/Registrar in person or by registered post on
or before the date fixed for the purpose or as instructed.

9. Results and Re-admission to Examination :

(1) As soon as possible after the tabulation of the results by the Con-
troller/Registrar, they shall be considered by the Council.
(2) No candidate shall be declared to have passed unless she has

attained the standard laid down.
3) (i) The Controller/Registrar shall publish the list o
dates arranged in the following manner :—
(a) Names and Roll numbers of the first ten can

of merit,
* (b) The roll number of others arranged

(c) The roll number of unsuccessful
published in the same gazette.

(ii) Every candidate shall on announce

sheet.
(iii) A candidate who appears at the cxamination but fails to pass in
any paper may on payment of presqubed flees .ctc. appear in the
next annual examination on production of certificate to the effect
satisfaction of the Head of the

that she had attended to the . .
Institute a further course of study for a period of next academic

year as may be prescribed. )
examination but fails to pass in a

(4) A candidate who appears at the it fails
paper or papers may be admitted to supplementary examination in the paper/
arscouar \&
M L )

GE3 LiomaRy.| K
T.LA }
PERCH /4

f successful candi-

didates in order

serially,
candidates arc also be

ment of result receive mark-

.
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papers of that part of cvamination in which she has failed tn be held after $IX

months from publication of the result of the first examination on payment of

prcs.crihcd fee alonp with an application in the prescribed from

(5) 1i any candidate obtains pa&.‘--"‘l;”kg in the paper/papers at the
supplementary cxamination on the subscquent cxamination, she <hall be
declared to have passed the examination as a wholc.

/papers at a supple-

(6) 1f such a candidate fails to pas in the paper/
she may appear in

mentary Examination in the paper/papers concerned.
lhatl papcr or papers at the next annual examination on prnductinn of a
certificate in addition to the certificate required under the regulation to the
cffect that she had attended to the «atisiaction of the Head of the Institutc,
a further course of study for a period of next academic year in the paper
or papers in which she had failed, provided that all the parts of the exami-
nation shall be completed within three chances including the supplementary
one to be counted from the date when the complete examination bccomes
duc for the first time.

(7) 1 a candidate fails to pass in all the subjects within the prescribed

!hrcc chances, she shall be required 1o prosecute 2 further course of study
in all the papers of all parts for one year to the catisfaction of the Head

of the Institute and appear for examination in all the papers.

(8) The Council may under cxceptional  circumstances partially or
wholly cancel any examination conducted by it and arrange for conducting
re-examination in those papers within a period of sixty days from the date

of such cancellation.

10. Remuneration for examiners etc.:

(1 Remuneration to paper-sctiers and examiners shall be on the follow-
ing scales for the present :—

(a) Rupees fifty for cach question paper/set.

(b) Rupees two for cach written paper examined and marked,

provided that minimum fee shall be Rs. 20/- if the number

of answer script is below ten.

(c) Rupees five for conducting ca

paper per student, the amount

the external and internal examir
remuneration shall be Rs. 70/-1

below 15.

(2) The Inspector appointed by

day in addition to D.A.
(3) The Oflicer in-Charge of the centre will get a sum of Rs. 30/- per

day only as his remuneration for conducting the examination.
ation of Rs. 10/- per shift.

ch practical cxamination in cach
being cqually divided betwceen
1ers, provided that minimum
{ the number of students is

the Council will get Rs. 30/- only per

(4) The Invigilator will get a remuncr
(5) Group ‘D’ stafl will get a sum of Rs. 5/- per shift.



11. T.A. and D.A. to External Examiners and Inspectors.

(1) Examiners and Inspectors may be given such travelling allowances
as prescribed by the State Government from time to time for the Group
"A" officers of the State Government (T.A. and D.A. only). If the exami-
ners and Inspectors happen to be Government servant, they will get T.A.
and D.A. according to their grade. '

‘ / : grant honorarium to the office staff and the
Controller/Registrar for conducting thé examination subject to a maximum

of Rs. 100/- 1n case of non gazetted stafl and Rs. 250/- in case of Con-
troller/Registrar.

12.  Guidance and conduct of candidates during examination :

(1) The doors of the examination hall shall bg opened on the first day
half an hour before the commencement of the examination and on subse-
quent days a quarter of an hour before that. No candidate shall be admit-
ted to the examination hall under any pretext later than hour fixed for
the commencement of the examination. Candidate will be required to give
up their answer books to the officer in-charge of the centre.

(2) Candidates must take their seats at least five minutes before the
time fixed for giving out the paper.

(3) Candidates in possession of books, notes or any paper other than
the admit card/Registration card, will not be allowed to appear in the
examination. Candidate must have their own writing and drawing mate-
rials.

(4) A seat with a number corresponding to that of her roll number will
be allotted to each candidate. An answer-script for writing her answers will
be provided. Additional sheets will be provided, if required for writing
answers, » '

(5) A candidate detected helping another or attempting to obtain unfair
assistance or in possession of books ctc. will be expelled from the examina-
tion hall and will not be allowed to continue to appear in that paper or in
subsequent papers. No communication whatsoever  between candidates,
while under examination will be allowed. Candidates are not permitted to
have in their possession, while in the examination hall, any books, memo-
Tandum, notes or papers, whatsoever except the question paper, the admit
cards and the book provided by the Council for writing out the answers.
Candidates disregarding this caution are liable to the same penalty as those
using unfair means.

_ (6) No candidate, without the permission of the Invigilator or centre
Incharge is to leave his seat or the examination hall until the conclusion

of the examination.

() Every candidate will write on the outside of her answer book her
roll number ang registration number. She will write on both_ sides of the
Paper leaving a quarter page margin. Any candidate attempting to render



Jossible or difficult by glving a
ate her roll number a5 required
¢ list of candidates and shall
y be necessary,

"the identification of her answer papet imy
false number or intentionally omitting to st
above will have her name removed from th .
be reported to the Council for such further action as ma

(8) Any candidate found guilty of making any objecti
per remarks on her answer paper shall be reported to the
action as it may deem fit.

(9) No candidate will be allowed to Jeave the
hour has clapsed from the time when the papers

(10) Candidate will be allowed to re-enter th
once quitting it or to leave the hall without fina
paper.

(11) A candidatc having completed her paper, must hand it over to t‘hc
Invigilator/Centre in-charge before lcaving the examination centre. The
answer papers must, on no account, be left on the desk.

(12) Friends and guardians of candidates will not be allowed to enter
the examination hall. The entrence into the hall of persons not connected
with the examination is strictly forbidden. '

(13) Candidates suffering from any illness or disease which would render
their presence in any way prejudicial to the general body of students under
examination will not be allowed into the examination hall or will be expel-
ed, if found in the hall.

(14) Precisely fivé minutes before the time fixed for giving the question
paper a warning bell will be rung as a signal for all candidates to take
their seats. :

onable or impro-
Council for such

examination hall until an
arc given out.

¢ examination hall after
lly giving up her answer

By order of the Governor,
Sd/- Illegible

: PRESIDENT )
- TRIPURA NURSING COUNCIL
AGARTALA.
Appendix—A

Form A — Application Form for student registration.
Form B — Preliminary Examination, G.N.M. Course,
Form C — Second Examination, G.N.M. Course.
Form D — Final Examination, G.N.M. Course.

Form E — Examination for Certificate in Health Supcrvisor
(Female) Course.

Form F — First Examination A.N.M. (Old) Course.

~ Form G — Final Examination A.N.M. (Old) Course.
Form H — First Examination A.N.M. (Revised) Course.
Form I — Final Examination A.N.M. (Revised) Course.



TRIPURA NURSING COUN( L
FORM- A

Form of apphication for

\ registration of the name of a student
admitted to

a4 recognised or approved institution.

NAME OF THE CANDIDATE

T

NAME OF THE STUDENT (IN FULL)
2. ADDRESS :

(a) PERMANENT :
(b) PRESENT :

3. (a) FATHER/HUSBAND‘S NAME :
(b) GURDIAN'S NAME AND RELATIONSHIP :

4. AGE OF THE STUDENT ON ADMISSION
PLACE OF BIRT}] :

NATIONALITY :

WITH DATE AND

5

6. NAME OF THE INSTITUTION TO WHICH ADMITTED :
7. DATE OF ADMISSION :
8

PRELIMINARY EDUCATIONAL QUALIFICATION -
(NOTE : Examination passed).

SIGNATURE OF THE SISTER 'SIGNATURE OF APPLICANT
TUTOR

DATE :— DATL :—
I hereby certify that the above particulars are true to my Knowledge,

DATE the 199 SIGNATURE OF THE HEAD OF
THE INSTITUTION.

(Official seal).

* Strike out which is not applicable,
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TRIPURA NURSING COUNCIL
FORM—B

General Nursing—\lidwifery/

Preliminary Examination for the
Speciality Course.
APPLICATION

To
The Registrar. Tripura Nursing Council,

Tripura Nursing Council,
AGARTALA.
Sir/Madam.
1 request permission to present myself at the ensuing Preliminary L xa-
mination for the General Nursing-l\'lidwifery/Speciality Course.
The fee of Rs. — — — —— —  — is forwarded herewith.
Yours obediently.

The IS ——
CERTIFICATE
o —— —— h&
plated under the prescribed regulations.
Further. certify that he/she is trustworthy and ol goods moral charac
ter and his/her general conduct while under training has been satisfactory.

I further certify that he/she attended at least 75 per cent of the lectures
and demonstrations and that his/her Ward Work has been satisfactory.

Signature of the Head of the Institution.

1 certify that -—
fulfilled the requirements contem

Signature of Sister Tutor

Date 199 — Address -
Official Stamp.
Particulars to be filled in by the Candidate.
Age - ' ;

2. Student’s Registration No.
3. Date of passing the Higher Secondary o 4= 2

Examination or 1ts equivalent
Particulars to be filled in by the Head of the Institution.

Candidate’s name in full
Candidate’s nationality
Date of admission to the Institutions
Period of Training :i—

(a) Anatomy & Physiology
(b) Physics & Chemistry applied to Nursing
(c) Microbiology ;
(d) Hygiene-Personal and Environmental e

PPJ!\JH
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(c) Behavioural Science applied to Nursing
(Psychology, Business, Methamatic) —
() Commun_ity Health Nursing—| (Nutrition,
Communication skill and Community
Practice) S

Health Education and
Health Nursing.

5. If appeared in the cxamination previously —
6. Subject(s) alrecady Passed
7. Subject(s) in which appearing

Signature of Sister Tutor Signature of Head of the Institution.
Date 199 — Seal.

TRIPURA NURSING COUNCIL
FORM—C

Second Examination in General Nursing-Midwifery/Speciality Course.

APPLICATION

To

The Registrar, Tripura Nursing Council,
Agartala.

Sir/Madam,

I request permission to present myself at the ensuing Examination in
General Nursing-Midwifery Speciality Course.

The fee of Rs. - is forwarded herewith
Yours faithfully,
Dated,
The , 19
CERTIFICATE

I certify thét — has bcen
a Pupil Nurse at the for a
period of years viz. from the - to and

that he/she has attended at least 75 percent of lectures and passed the
successive examinations in the subjects prescribed and has also spent not
Iess than six months of the period of night duty. In my opinion he/she
is fit by his/her education, character, conduct and training to perform the
duties of a Nurse. His/Her ward work has been found satisfactory. His/
Her age on the first day of the month of the examination will be to the
best of my information and believe years ————— months,

Signature of the Head of the Institution,
Signature of Sister Tutor Address -
Dated , 19 | Official stamp,
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Particulars to be filled in by the candidates.
1. Date of passing the Preliminary Examination ———
2. Age
3. Student’s Registration No.
4.

(a) If passed any Nursing/Midwifery examination
[

e

of the Council previously
(b) If yes, Registration No. given on the certificate __————————'—”‘*—-

Particulars to be filled in by the Head of the Institution.
Candidate name in full —
Candidate’s nationality
Date of Admission to the Institution —

Period of training :i—

(a) Medical-Surgical Nursing (including Pharmacology.
Gynaecological, Eye, ENT. Communicable Disease) —————

(b) Psychiatric Nursing and Mental Health

(c) Paediatric Nursing
(d) Advanced Nursing Practice related to

Medical-Surgical Nursing
Whether trained in nursing men, women and children -
If appeared in the examination previously
Subjects in which passed previously —
Subjects in which appearing now —-

Number of operations in which serubbed up-Major
Minor =

e ————— —

e e et

——————

R

10 P SN Eh

10. Whether trained in giving of :—
(a) Vaccinations
(b) Taking of blood slides

Signature of Sister Tutor Signature of Head of the Institution.

Dated. The ; 19 SEAL
TRIPURA NURSING COUNCIL
FORM—D

Final Examination for the General Nursing-Midwifery Certificate.
APPLICATION

To
The Registrar,
Tripura Nursing Council,
Agartala.
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Sir/Madam,

I request permission to present myself at the ensuing Final Examination
for the General Nursmg—Mldmfcry Course.

The fee of Rs. ——

- is forwarded herewith.

The — 19

Yours faithfully,

CERTIFICATE

I certify that
has fulfilled the requirement contempl
and has attended not less than 75 per cent of lectures and practical classes
held. In my opinion she is fit by her education, training, character and
conduct for perform the duties of a nurse/midwife. 1 beliecve the subjoined
account to be true. Her ward work has been satisfactory.

ated under Regulations as prescribed

Signature of the Head of the Institution.

Dated, 19 Address — r .
Particulars to be filled in by the candidate.

1. Age

2. Student Registration No.

3. Date of passed the second Examination — -
4. Language in which the candidate wishes to be examined, ——
Particulars to be filled in by the Head of the Institution.

1. Candidate’s name in full - _
2. Candidate’s nationality -
3. Date of commencing Mid-wifery training —

4. Period of training in Mid-wifery and
Obstetrical Nursing -—
Labour Room —
Community Nursing - - -
O.P.D.

5. Number of labours personally conducted —

6. Number of labours at which she was present

7. Number of Antenatal examination done - —

8. Number of Vaginal examination made

Signature of the Head of the Institution.

Dated 19
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TRIPURA NURSING COUNCIL

FORM—L

EXAMINATION FOR CERTIFICATE IN HEALTH SUPERVISOR
(FEMALE) COURSE.
(This application must reach the Registrar, Tripura Nursing
Council on or before the —

APPLICATION

To,

The Registrar,

Tripura Nursing Council,
AGARTALA.

Sir, _
I request permission to present myself at the ensuing examination 10
be held on for the Health Supervisor

(Female) Course.

Yours obediently,

The 199 — (Signature in full)
CERTIFICATE

I certify that has been a

student at the — for a period of ———

— — months viz. from the ---— {0

the —— and that she has attended at least

75 per cent of lectures and has acquired minimum clinical experience in

the subjects prescribed. In my opinion she is fit to perform the functions
of Health Supervisors’ (FEMALE) in rural areas.

Signature of the Head of the
Institution with stamp.

The 199 —

1. Name in full (BLOCK LETTERS) :

2. Age. :

3. Nationality

4. Date of admission to the
Institution.

5. Period of Training

6. Educational Qualification

7. Attended all the Theory &
Practical Classes.

8. Student Registration Number
9. A.N.M. Registration Number
The 199

YES/NO

Signature of the Head of the
Institution with Official stamp.
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TRIPURA NURSING COUNCIL
FORM-—F
See reg. 6(3)
Auxiliary Nursing-Midwifery Course (Old Syllabus)
" First Examination

APPLICATION

Sir/Madam,
I rcques.t_pcrmissio.n to present myself at the ensuing First Examination
for the Auxiliary Nursing Midwifery Course.

The fee of Rs. - is forwarded herewith.
I'he 199 Yours obediently,
CERTIFICATE
I certify that - has fulfilled the require-

ments contemplated under prescribed regulation. 1 further certify that
she is trustworthy and of good moral character and her gencral conduct
while under training has becen satisfactory. 1 further certify that she has
attended at least 75 per cent of the lectures, demonstrations and that her

Ward work has been satisfactory.

Date 199 ——- Signature of the Head of the

Institution. -

Particulars to be filled in by the Head of the Institution.

Candidate’s name in full (Block letters) — -
Age 3. Nationality

Date of admission to the Institution -

Student’s Registration No.
Date of passing the Preliminary Examination .
The Language in which the candidate wishes to be examined ———---

Period of training _
Whether she has attended a full course of Instruc

75% attendance in :— |
(a) General Nursing
(b) Medical Nursing -
(c) Surgical Nursing
(d) Gynaecological Nursing
(e) Children’s Nursing —— . -
10. Whether appeared in the examination previously
11. Subject in which passed ——
12. Subject in which appearing

tion with at least

C X NS AN

T [ Signature of the Head of the
e ' e Institution.

Address




TRIPURA NURSING COUNCIL
FORM—G
Auxiliary Nursing-Midwifery Course-Final Examination (old syllabus)

APPLICATION

Sir/Madam,
I request permission to present myself at the ensuing Final Examina.
tion for the Auxiliary Nursing-Midwifery Course.

AhE feg O RE: 5... 55 vii ore vrs e diie » B ool ane is forwarded herewith,

(1] — 199 wss Yours obediently,
Signature.
CERTIFICATE

I cerfify that .. .csosarssasamsrurarmmssimn semsaemmg has been a
pupil Nurse at. the ..omeserimensosserssivvesss for a ..ooovenennnes period of .........
.................................... years Viz. Srom the .c.cevserssecsioisssavbonsesiiiiiigy
10 The c.eivimmessocsssvanoia and that she has attended at least 75 per cent

of lectures and passed the successive examinations in the subjects prescribed.
In my opinion she is fit by her education, character, conduct and training
to perform the duties of an Auxiliary Nurse-cum-Midwife. Her ward work
has been found satisfactory. Her age on the first day of the month of the
examination will be to the best of my information and belief.
YeaTrSicsmniins. AT Months ::. s

Date coicisenerorriomsisss 199 ... Signature of the Head of the
Institution.
Particulars to be filled in by the Head of the Institution.
1. Candidate’s.name in full {BLOCK LETTERSY .....cosamassnarisnsviie
2. Candidate’s nationality ......c.co.ocoviiiiviiiviniiinen,
B, FARE  cosiegnmninnniti i 5800 cn St ol o8 iR T 1 S 'y 6
4. Date of admission to the Institution ................cooceuen.
5: Periofl OF traiming) =i s Snaaneaates « « 556 - 55
6. Educational qualification: ..ecesusessmsepsssesaimamuvnsasssaivvans
7. Date of passing the First Examination ........................
8. Number of Vaginal Examination made .........c........uuee.
9. Number of labours personally conducted .....................
10. Number of labours at which she was present ...............
11. Number of weeks for which she attended the maternity
and child welfare clinic and performed domiciliary
THTAWITEE WOTK| somisuinasporroamias s s me st s B oeds
12. Student Registration NO. ...cevvverreneneenvunennennn.
WHE sitmmmmvasng o 199 ....... Signature of the Head of the

Institution.
Address foneooiseaniiarmia atyh g
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TRIPURA NURSING COUNCIL
FORM—H

Auxiliary Nursing Mid-wifery Course (Revised)
FIRST EXAMINATION

(This application must reach t

he Registrar, Tripura Nursi i
on or before the pura ng Council

9

APPLICATION
TO, - I AP
‘The Registrar, ) ’ ’ ' l ‘
Tripura Nursing Council ' '
Agartala, Tripura.

Sir/Madam,

I request permission to present myself at the ensuing First Examina-

tiqn to be held from for the Auxiliary Nursing-
Midwifery Course. '

The fee of Rs. 1s forwarded herewith.
Thes 19 Yours obediently,
CERTIFICATE
Ieertifythat — — — — — — has fulfilled

the requirements under the prescribed regulations.

I further certify that his/her general conduct while under training
has been satisfactory.

I also certify that he/she has attended at least 75 per cent of the
lectures and has acquired minimum clinical experience and that his/
her work has been satisfactory.

TR B i i s i s 19— Signature of the Head of the
Institution.

Particulars of the student to be filled in by the Head of the Insti-
tution. )
" 1. Name in full (Block letters): ... ... ... oo s ool el Ll
Age — — — — — — — — —
Nationality — — — — — — — —
Date of admission to the Institution— — — — — — — —— . __
Registration No. — — — — — — — —
Date of passing the Preliminary Examination — — — — — __
The language in which the candidate wishes to be examined —

— — — — — S— — — — — S —

N wN
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8. Period of training: From — — — — — 40— — —————
9. Whether appeared in the examination previously : if yes
a) Subject in which passed — — — — — — — — — — — —

b) Subject in which appearing — — — — — — — — — —
The — — — — — — — 199—.

Signature of the Head of the Institution.
Address — — — — — — — — — — —

TRIPURA NURSING COUNCIL
FORM—I
Auxiliary Nursing-Midwifery Course
FINAL EXAMINATION

(This application must reach the Registrar, Tripura Nursing
Council on or before the — — — — — — — — — — — — — — )

APPLICATION

To,

The Registrar,

Tripura Nursing Council,
Agartala, Tripura.

Sir/Madam,

I request permission to present myself at the ensuing Final
Examination to be held from — — — — — — — for the Auxiliary
Nursing Midwifery Course.

The feeof Rs. — — — — — — is forwarded herewith.

The — — — — — — — 199—
Yours obediently,
ok i Wi Signature.
CERTIFICATE

I cettify thal —— e me—— has been student
at the — — — — — — — for a period of — — — — — — — years
viz. for the — — — — — — — — — tothe — — — — — — — — —

and that she has attended at least 75 per cent of lectures and has
acquired minimum clinical experience and passed the successive
examinations in the subjects prescribed. In my opinion she is fit by
her education. character, coduct and training to perform the duties
of an Auxiliary Nurse-Midwifery in rural areas. Her work has been
found satisfactory. ‘

Signature of the Head of the Institution.
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Particulars of the student to be filled in by the Head of the
Institution.

e e

3. Nationality — — — — — —  __ _ __
2

Date of admission to the Institution
Period of training

-_—e ,—— e —— e —— e ——

5
6
7. Date of passing the First Examination
8
9

Number of vaginal examination made

Number of labour personally conducted

10. Number of labour at which she was present

11. Number of weeks of Community Health Nursing Experience
12.  Registration No. — — — — — _ __ __
The — — — — — — — 199—

Signature of the Head of the Institution.
Address — — — — — —

3
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